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!lbrl Bartsh Chandra Mathnr 
(Jalore): I support that amendment. 

Shri P. C. Borooah (Sibsagar): 
also !:Iupport it. 

Hr. Deputy..speaker: I am putting 
!he amendment first to the vote. The 
lIuestion is: 

That at end of lhe motion, the fol-
lowing be added. namely.-

"subject to the modification that 
the time allotted for the discussion 
of the Legislative Councils (Com-
position) Bill, 1962, be increB.ed 
by onc hour." 

Tll e motion was adopted. 

Hr. Deputy-Speaker: So, I shall 
now put the motion .s amended. 

The question is: 

"That this House agrees with 
the Sixty-third Report of the 
Committee on PrivBte Members' 
Bills and Resolutions presented 
to the HOUSe on the 12th April, 
1965, subiect to the modification 
that the time allotted for the dis-
cusaion of the Legislative Coun-
cils (Composition) Bill, 1962, be 
increased by one hour," 

The motion WBS adopted. 
Mr. Deputy-Speaker: Shri Nath Pai 

-not here. Shri Siddiah. 

15.3S, hrs. 

"Thai leave be granted to inb'o-
duee a Bill further to amend the 
Constitution of India." 

The motion was adopted. 

Sbri Siddiah: I introducet the Bill. 

15.33l hrs. 

CONSTITUTION (AMENDMENT) 
BILL 

(Omission of article 331) 

~ If. "'. ~ : (1i1TT'Ilf"'): 
~~, ft lffifI'f ~ ~!if; 
'!'l ~ (~~) ~, 1094 

on~ ~'Fi~tT~1 

i!l. 
Mr. Deputy-Speaker: The question 

"That leave be granted to with-
draw the Constitution (Amend-
ment) Bill. 1964. 

The motion was adopted. 

ef\' ". "'. ImPm'! : ft ~ f~ 
on~~RI 

The Bill was withdrawn. 

15.14 hrs. 

CONSTITUTION (AMENDMENT) CODE OF CRIMINAL PROCEDURE 
BILL· (AMENDMENT) BILL-Contd .. 

(InseTtion of new article 339A) (Amandment of .ections 127, 128 and 
SIIri SIddIah (Chamarajanagar): 129) by Shri HaTi Vishnu Kamath 

beg to move for leave to introduce a Mr. Deputy-Speaker: The House will 
Bill further to amend the Constitution now 'take up further discussion of 
of India. the following motion moved by Shri 

Mr. Deputy-Speaker: The question Hari Vishnu Kamath on the 2nd April. 
._. 1965: 
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tlnt.roduC'ed with the recommendn tion 01 the President. 


